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gestions are known to have been received in 
regard to the administrative set-up of the hill 
districts of Uttar-Pradesh. 

(b) and (c) Government have been of the 
view that while programmes for removal of 
regional imbalances in development have to 
be vigorously implemented, creation of 
separate administrative units would not solve 
the problems of the people.] 

Report on the Mysterious Death    of Dr.   
B.   R.   Ambedkar 

1663. SHRI N. H. KUMBHARE: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

(a) whether Government have received 
representations from the All India Scheduled 
Castes/Scheduled Tribes Government 
Employees Coordination Council for 
publishing the report on the mysterious death 
of Dr. B. R. Ambedkar; and 

(b) if so, what action Government have 
taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
OM MEHTA):   (a)  Yes,    Sir. 

(b) As the enquiry conducted into the 
matter by the Deputy Inspector General 
Police, Delhi, was confidential, it would not 
be appropriate to publish the report. The 
Inquiry Officer had come to the conclusion 
that the death of Dr. Ambedkar was due to 
natural causes and that there was no evidence 
whatsoever to suspect any foul play. 

Production in  Heavy Machine Building: 
Plant ana Heavy Electrical Equipment  

Plant 
1664. SHRI BHOLA PRASAD: Will the 

Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state: 

(a) the total production capacity of: 

(i) Heavy      Machine        Building Plant, 
Ranchi and 

(ii)     Heavy    Electrical    Equipments 
Plants, Ranipur Hardwar; 

(b) whether the aforesaid plants are 
working to their capacity; and 

(c) what are the annual produc 
tion figures of these plants for the 
last three years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI A. C. GEORGE): (a) The 
installed capacity of the Heavy Machine 
Building, Plant, Ranchi, according to the 
original DPR is 80,000 tonnes of mechanical 
equipment. Later a structural shop was added 
with a capacity of 25,000 tonnes. The capacity 
of Hardwar units of Bharat Heavy Electricals 
is as follows: 

Thermal turbo  sets 1400 MW 
Hydro sets 625 MW 
Electrical rotating 

machine 450 MW 

(b) No,   Sir. 

(c) The production of these two plants in 
1972-73, 1973-74 and 1974-75 (April '74 to 
January '75) along with percentage utilization 
of capacity in these years is given in the 
following table. [See Appendix XCL 
Annexure No.  89]. 

Transfer of Class I Officers 

1665 SHRI B. R. MUNDA: Will the 
Minister of COMMUNICATIONS be pleased 
to state: 

(a) whether it is a fact that Government 
propose to transfer a large number of CIass I 
Officers working as senior superintendents of 
post offices in various States from one circle 
to the other and from one division to the other 
for implementing the Third Pay  
Commission's  recommendations; 

(b) whether it is a fact that such transfers 
will cost lakhs of rupees towards payment of 
T.A. and D.A. to the officers  concerned; and 

(c) whether Government propose to 
reconsider the question of postpon- 
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mg transfers in view of the economic 
stringency? 

THE MINISTER OF COMMUNI-
CATIONS (SHRI S. D. SHARMA): (a) to (c) 
Consequent on the implementation of the 
recommendations of the Third Pay 
Commission for bifurcating the earstwhile 
integrated scale of Indian Postal service, Class 
I into Junior and Senior Time Scales Class I 
transfer of some officers from one division to 
the oth'er within a Circle or from one Circle to 
the other is inevitable. Since the number of 
officers who will be transferred and the places 
to which they would be transferred will 
depend on various factors, it is not possible at 
this stage to make an exact estimation of the 
cost involved in such transfers. The Gov-
ernment, however, propose to keep such cost 
at the barest minimum by firstly phasing out 
the transfers to the extent possible and 
secondly by transferring the least possible 
number of officers giving due consideration to 
Tequests of the concerned officers. 

 Cement   Plant  in   Maharashtra 

1666. SHRI DEORAO PATIL: Will the 

Minister of INDUSTRY AND CIVIL 
SUPPLIES be pleased to state: 

 

(a) whether it is a fact that Bharat Cement 
Corporation propose to set up a cement plant 
in Yeotmal district of Maharashtra; 

(b) if so, whether Government have 
approved the project and provided necessary 
funds therefor; and 

(c) if not, what are the reasons 
therefor] 

t[THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY AND CIVIL 
SUPPLIES (SHRI B. P. MAURYA): (a) to (c) 
No application for the grant of a letter of intent 
for setting up a cement plant in Yeotmal 
district of Maharashtra has been received from 
Bharat Cement Corporation. An application 
was? however, received for setting up a 
cement plant at Cha-naka in Yeotmal district 
from M/s. Cements and Chemicals India Ltd., 
Madras and the party has been granted a letter 
of intent for a capacity of 

t[]English translation. 


